IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

01.06.2024

A K 50934/202 ABLAPL/5514/20
(I R 01.06.2024 % 10
2 |B SWAIN 20935/202 01.06.2024 ?ELAPL/5521/20 10
3 M. JaTI 20942/202 01.06.2024 ?E(C)/13656/20 10
4 ls.s. ray 209437202051 46 5gpg WR(C)/13792/20 |
4 24
TAPAN
5 |KuMAR 20944/202 01.06.2024 ?E(C)/13773/20 10
MANDAL
H.K. 50945/202 WP (C) /13705/20
6 lomnta  a 01.06.2024 |7, 10
7 M. gaTr 20946/202 01.06.2024 ?i(C)/l3228/20 10
8 M. DAS 20947/202 01.06.2024 |CRLMP/857/2024 |10
B.P. 50948/202
9 e ; 01.06.2024 |RPFAM/149/2024 |10
TAPAN
10 |kuMaR 20949/202 01.06.2024 |CMP/420/2024 |10
MANDAL
11 |p.B. RAY 20950/202 01.06.2024 ?i(c)/l3586/20 10
12 |[K.K. NATH 20951/202 01.06.2024 ?i(c)/l3586/20 10
J.M. 50952/202 WP (C) /13834/20
13 01.06.2024 |7, 10
P.N. 50953/202 WP (C) /13766/20
14 |20 ; 01.06.2024 |7, 10
| | Total 1140

NIC




